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number who were not granted
licence within the above period?

The Deputy Minister of Commeree
and Industry (Shri Satish Chandra):
(a) and (b). The information is be-
ing collected and will be laid on the
Table of the House.

Production of Cloth during Third
Five Year Plan

355. Shri P, C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether in view of the latest
census results, showing a large in-
crease in population, the cloth pro-
duction target under the Third Five
Year Plan has been revised; and

(b) if so, to what extent it has been
raised?

The Deputy Minister of Planning
(Shri S§. N. Mishra): (a) and (b).
The impact of 1961 provisional census
figures on the Third Five Year Plan
is under consideration and would be
taken into account while preparing
the Report on the Third Five Year
Plan.

‘One-mack’ Looms in Jute Mills

8556. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the Government of India
have had under consideration the pro-
posal to substitute the present flat
loom jute weaving machines by ‘One-
mack’ loom a fully automatic and
mo-dernised machine; and

(h) if so, what is their decision in
the matter?

The Miuister of Industry (Shri
Manubhai Shah): (a) and (b). Govern-
ment have allowed the import of a
few ‘One-mack” looms for experi-
mental purposes. Results of these
experiments will have to be studied
before deciding to permit installa-
tion of this type of looms as a
measure of modernisation,
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Import of Japanese Goods

8557. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether import of Japanese
goods into India rose considerably
during 1960;

(b) it so, what was the rise per
cent over the previous years’ figures;
and

(c) what were the main items
imported to this country?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b)., Japanese imports to
India rose from Rs. 41.7 crores in
1959 to Rs. 54.2 crores in 1960, that
is, by about 30%.

(c) Our main imports from Japan
during 1960 were: Iron and Steel
including alloy steel, Mining, cons-
truction and other industrial machin-
ery, Railway rolling stock, Electrl-
cal machinery and appliances, Yarn
and thread, and Chemicals.

Exports to Finland

3558. Shri P, C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) what was the quantum of

exports to Finland, if any, during
1959 and 1960; and
(b) how is the export trade of

India to that country likely to be
affect by Finland joining the Euro-
pean Free Trade Association?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) India’s exports to Finland.

Value in Rs.
1959...... 31,30,000
1960...... 24,89,000

(b) The effect of Finland joining
the European Free Trade Association
on India’s exports to that country
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will depend on the terms and condi-
tions of Finland's participation in the
Association. These are still being

negotiated between the countries
concerned.
Shops in Government Empioyees’

Colonies

3568 Shri Bahadur Singh:
*\ Shri Inder J. Malhotra:

Will the Minister of Works, Hous-
ing and Supply be pleased to state:

(a) whether the shops constructed
in the market buildings in the new
Government servants’ colonies like
East Vinay Nagar, North of Medical
Enclave, Moti Baghs (I, II and South)
etc. have been allotted to the people;

(b) what was the gap of time bet-
ween the completion of this construc-
tion and the allotment of these shops;
and

(c) the reasons for allotting the
shops after such a lapse of time.

The Deputy Minister of Works,
Housing and Supply (Shri Anil K
Chanda): (a) Some of the shops in
these markets have been allotted and
the rest are expected to be allotted
shortly, '

(b) Construction
¥ast Vinay Nagar (Lakshmi Bal
Nagar), North of Medical Enclave
(Kidwai Nagar) and Moti Bagh I was
completed during September, 1860,
November, 1959 and March, 1861
respectively, and the New Delhl
Municipal Committee took over pos-
session of these markets in Februsary,
1961, April, 1960 and March, 1861
respectively. Allotment of shops in
these markets has been taken up by
the New Delhi Municipal Committee
immediately after t{hese markets
were taken over by them,

The construction of the market in
Moti Bagh Il was completed In
February, 1861, and arrangements are
in hand fer transfer of this market to
the Delhi Municipal Corporation,
which will allot the shops.

(c) It took some time to persuade
the local bodies to accept the terms

of markets at
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and conditions for the transfer of
these markets, which, inter alia,
stipulate allotment to displaced per-
sons on priority basis.

Retrenchments in the Ministry of
Rehabilitation

3561, Shri Arjun Singh Bhadauria:
Will the Minister of Rehabhilitation

and Minority Affairs be pleased to
state:
(a) how many gezetted officers

have been retrenched during 1958,
1859, 1960 and 1961 and whether any
of them has been absorbed in any
permanent department;

(b) if so, in which department;

(c) what efforts have been made
for their absorption;

(d) whether it is a fact that (i) 3
Managing Officers in 1858, (ii) 18
Assistant Custodians (Judicial side)
in 1859, (iii) 11 Assistant Custodians
(Judicial side) in 1960, (iv) 3 Manag-
ing Officers and 5§ Assistant Custo-
dians (Judcial side) in 1981 have
been retrenched in the U.P, region;

(e) how many of these retrenched
officers have completed more than
3 yeary service and how many officers
were ecligible for quasi-permanency

certificates;

(f) how many of these have been
issued quasi-permanency certificates
and the reasons for not issuing quasi-
permanency certificates to remaining
officers;

(g) whether any of them was not
eligible for quasi-permanency certi-
ficites; and

(h) if so, the reasons for allowing
him to continue for 3 years?

The Minister of Rehabilitation and
Mipority Affairs (8hri Mehr Chand
Khanna): (a) and (b), The informa-
tion is being collected and will be
laid on the Table of the Sabha,

(c) The names of all surplus and
retrenched Gazetted Officers (except
those who have superannuated and





